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MR. SPBAKBR: Nothing goes on 
NCOnI. 

(I.'.,apfloru )* 

MR. SPEAKER: You arc cutting bim 
half. Let him finish first. 

(Interruptlom )'" 

MR. SPBAKER: Mr. Saifuddin, you 
are &ettina out of hand. You arc transgress-
ing all tbe limits of my patience. 

(Interruptions) 

MR. SPEAKER: 1 say let him finish 
fffSt and tben I will sce. I am not going to 
be cowed down by tbreats. 

(lnlrrruplions) 

THE PRIME MINISTER (SHRI RAJIV 
GANDHI): Sir, I think nobody would 
disagree with tbe Hon. Member that ., ... " 

should not be spoken in tbe House. I 
absolutely agree with that and if " . • . . ." 
arc not to be spoken in tbe House, the 
Opposition will bave to remain qUiet, Sir. 

(lnt.,rllptions) 

MR. SPEAKER: That word is unpar. 
liamentary and it will not form part of tbe 
record. 

(1lllerTupllDIJI > 

PROf. MADHU DANDAVATE: Mr. 
Speaker, Sir, after tbe Prime Minister's 
statement, now we realise wby be is silent 
in almost all the debates. It is very clear. 
Sir. He should not make sucb a blanket 
aUeptioD aaaiDSt the OPPOSition. The 
Leader of the HoUle cannot treat tbe entire 
Opposition with sucb leant respect. I 
would like to know: Do you approve of 
tile allepUOD tbat tbe Prime Minister haa 
made in this House? (lnte"uptlon,). It i. 
DOt proper for tbe Leader of the House to 
cut aucb asponions on the entire OpPOSition. 
Iii CIUIIIOt leJI tbe truth,. that is why be baa 
quieti, withclrawn. 

(lfJlerruptW,.,) 

At ,Iris st., S",I BQslllkb Acharla 
and lOin#! other Ro". Memb.,., 

I.!t ,h, HOllie. 

MR. SPEAKER: Question Hour i. 
over. 

---
WRITTEN ANSWERS TO QUESTIONS 

Board of RadiatioD aDd Isotope 
TecbnoJoay 

*836. SH'RI P. 'R. KUMARAMAN-
GALAM: WiJI tbe PRIME MINISTER be 
pleased to state : 

(a) wbether the Board of Radiation and 
Isotope Technology set up receolly by 
Government is to revlc\\- the policy on 
irradiated goods; and 

(b) if so. tbe details in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC. 
TION AND SUPPLIES IN THB 
MINISTR Y OF DEFENCE (SHRI SHIV-
RAJ V. PATIL): (a) No. Sir. The Board 

of Radiation and Isotope TechnolOl)' 
(BRIn. set up by the Departmcot of Atomic 
Energy is not concerned witb review of 
policy on irradiated foods. 

(b) Does not arite. 

Ruer,.Uoe/Proaoli_ C .... of SClI 
ST. pendiaclo Hlgb Coarta .ad 

Supreme Court 

·838. SHRI R. P. SUMAN: wm 
tbe Minister or LAW AND JUSTICE be 
pleased to state : 

<a> the number of writ pctitioDi peodioa 
in var.ous H.,h Courts and in tho Supremo 
Coun of Jodia roprdioa reservation .Dd 
promotion of t!.C/ST emplo,eea. 

--.'~~~~~~~~-.-----------------------
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(b) whether Government propose to 
tate any stept to ensure time bound disposaJ 
of aU lucb cases so sa to provide tbe 
cODititutionaJ benefits to the SC/ST Commu-
nities; and 

(c) if so, the details tbereof ? 

THE MINISTER OF LAW AND 
JUSTICE (SHRI BINDESHW ARI DUBEY) : 
Ca) Informotion jc; being conecled and will 
be laid on the Table of the Houc;e. 

(b) No, Sir. 

(c) Docs not arise. 

Scientific Society for ad,. need R&D In 
Electronic Sector 

*839. SHRI MANIK REDDY: 
SHRI MANIKRAO HODL Y A 

GAVIT: 

Will tbe PRIME MINISTER be pleased 
to state: 

(a) whether the Depa rtment of Electro-
nics proposes to set up a S.:ientific Society 
for advanced R&D 10 tb ElectroniC Sector 
of the country. if so, the reasons thereof. 

(b) since when it is hkdy to be operative; 
and 

(c) the financidl implIcations envisaged 
for tbis nurpose ? 

THE MINISTER Of STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TJON AND SUPPLIES I'" THE MI~ISTRY 
OF DEfENCE (SHRI SHIVRAJ V. PAT1U; 
(a) and (b). EICClfOntc~ technololY is spread-
ina very fa,t in aU sectors of the economy. 
Enough R&D is not beina undertakcn 
in tbe country for lome seClors in view of 
tbeir relatively small needs at present. 
Witb recent advances in technology there 
bas been 8 arear deal Of !>tandardisat;on in 
electronic tools and module .. and this could 
result in cost effective R&D on pooled 
basis to meet needs of various sectors in 
I,ite of tbeir divcrse and small demands. 

Since orpD_tional structur. of a reait&ered 
society ha. been found to be very cooduoivo 
to time-bound result oriented projects 
involvina high tccbnoJO&1, as in tbe cue of 
C-OOT. Department of Electronics bave 
proposed tbat luch actiVities, beina at 
present carried out inhouse under the 
programmes of Centre for Advanced Studies 
in Electron Clt ,CASE) and System Engineer-
ing and Coosultancy Or,ani.tion SEeO) , 
be grouped together and continued under a 
Society. Action is beiog taken to complete 
administrative formalities. 

(c) Budget provision in tbe current 
year (or activjt~ of SEeO and CASE is 
around Rs, 2.7 croces. 

Aircraft. for patrol by ladip Navy 

1t84f). SHRt H B. PATIL: 
SHR I PARASRAM 

BHARDWAJ: 

WIll the Minister of DEFENCE be 
pleased to state: 

(a) the types of medium and Ioog ranae 
aircrafts required to enable Indian Navy to 
patrol the vast coastline and to z.aniti~c tbe 
Indi3n ocean region effecthdy; and 

(b, the stcps takeo by Government to 
meet the needs of Indian Navy iD this 
regard .? 

THE MINIStER OF DEFENCE (SHlU 
K C. PANT): ._a> and (b). IL-38 and TU 
142M .. ircraft are used for mediwn and 
lona range maritime reconnaisance and patrol 
requircments. The requisite number of suit-
able aircraft required by the Nav)' are beina 
acquired in a pbased maoncr. 

Crafts Meia '8 DeI~1 

·84~. OR. G. VIJAYA R.AMA llAO: 
Will the MI:listtr of WELFAR.B be pleased 
to SLUt: 

(a} whetber 'Yamana'. • volunlU1 
or,anlsatioo for tbe dasabled aod banCli-
C.1P~ or.aoisc\! • cratll moIa iD Delhi, 


